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C.P- No.296/2003 In 

No. 	6ik2,003 

New Delhi this the 19th daY of September. 2003 

Hon'ble Smt. Lakshmi Swaminathan, Vice-Chairman 
(J) 

Hon'ble Shri V.K. Ma.iotra, Member (A) 

Satbir Sinqh 
S/o Shri Sahib Sinqh, 
Rio G-1116, Vi.iavta Vihar, 
Sector-13. Rohini, 
Delhi. 

-Petitioner 

(BY Advocate: Shri L.R. Khatana) 

Versus 

Shri P. Kamra.i. 
Additional Commissioner of Police (Crime). 
Delhi Police Headquarters, 
MSO Building, I.P. Estate, I.T.O. 
New Delhi. -Respondent 

(BY Advocate: Shri A.iesh Luthra) 

ORDER (Oral) 

Hon'ble Smt. Lakshmi Swaminathan, Vice-Chairmafl(J) 

Learned counsel for petitioner submits that he 

wishes to withdraw the Contempt Petition. 

2. 	In view of the above submissions of the 

learned counsel for petitioner. Contempt Petition is 

dismissed. 	Notice issued to the alleged contemner is 

discharged. 

(V. K. 
Member (A) 

cc. 

(Smt. Lakshmi Swaminathan) 
Vice-Chairman (J) 

Central Administrative Tribunal 
Principal Bench 


